
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 28.03.2024 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), 

Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial) 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Judgment  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1  Comp App (AT) (CH) 

(Ins) No.234/2022  

IA No.501, 502/2022  
 

Srinivas Reddy 

Yadiki, M/s Bevcon 

Wayors Pvt. Ltd.  
Vs  

Ardee Hi-Tech Pvt 

Ltd & 2 Ors. 

 

Mr. Y Suryanarayana  Dr. SV Ramakrishna-

R1  

Mr. Raja Shekar Rao 
Salvaji- R3  

 

 

For Withdrawal 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

2  Comp App (AT) (CH) 

(Ins) No. 430/2022  

IA No. 1083/2022 

Asset Reconstruction 

Company (India) 

Limited  

Vs 
Prabhakar Reddy & 2 

Ors. 

 

 

Mr. Shabbeer Ahmed  

3  Review Appln No. 

02/2024    
in    

Comp App (AT) (CH) 

(Ins) No. 302/2021 

 

V Venkata 

Sivakumar   
Vs    

M/s. Kineta Global 

Limited & 9 Ors. 

 

 

Mr. V Venkata 

Sivakumar 

Mr. Varun 

Srinivasan- R2-R7 
Mr. J Manivannan- 

R8 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4  Comp App (AT) (CH) 

(Ins) No. 112/2024 
For Stay 

IA No. 300/2024 

 

Municipal 

Corporation of 
Greater Mumbai  

Vs 

Abhilash Lal, RP of 

Seven Hills 

Healthcare & Anr.  
 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin 

Shanbhag- R1/For 
Caveator 

Ms. Jinal Shah- 

R2/For Caveator 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994


 
 

5  Comp App (AT) (CH) 

(Ins) No. 10/2024  

For Condone Delay  

IA No. 41/2024  
For Exemption  

IA No. 37/2024  

For Stay  

IA No. 39/2024  

Leave to file  
IA No. 40/2024 

 

Regional 

Commissioner- II, 

EPFO  

Vs  
M/s. Panyam 

Cements and Mineral 

Industries Limited & 

3 Ors. 

Dr. S Vidya  

6  Comp App (AT) (CH) 

(Ins) No. 29/2024  

For Condone Delay  

IA No. 95/2024  

For Direction  
IA No. 96/2024 

 

Whitehand Services 

Vs  

RD Buildtech & 

Developers 

(Karnataka) Pvt. Ltd. 

Mr. T Jayasankar  

7  Comp App (AT) (CH) 

(Ins) No. 101/2024  

For Condone Delay  

IA No. 281/2024  
For Exemption 

IA No. 282/2024 

To implead 

IA No. 303/2024 

 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 
Ltd.  

 

WITH 

Mr. Bharadwaja 

Ramasubramaniam 

 

8  Comp App (AT) (CH) 

(Ins) No. 102/2024  
For Condone Delay  

IA No. 283/2024  

For Directions  

IA No. 284/2024 

To implead 
IA No. 302/2024 

 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 
Gangadhar 

Constructions Pvt. 

Ltd.  

 

WITH 

Mr. Bharadwaja 

Ramasubramaniam 

 

9  Comp App (AT) (CH) 

(Ins) No. 104/2024  

For Condone Delay  

IA No. 286/2024 
For Exemption  

IA No. 285/2024 

To implead 

IA No. 304/2024 

 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 
Ltd.  

 

WITH 

Mr. Bharadwaja 

Ramasubramaniam 

 

10  Comp App (AT) (CH) 

(Ins) No. 105/2024  
For Condone Delay  

IA No. 289/2024 

Additional docs  

IA No. 288/2024  

For Exemption  
IA No. 287/2024 

To implead 

IA No. 305/2024 

 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 
Gangadhar 

Constructions Pvt. 

Ltd. 

Mr. Bharadwaja 

Ramasubramaniam 

 

 



 
 

For Hearing (Part Heard) 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

11  Comp App (AT) (CH) 

No. 116/2022  
For Stay  

IA No. 1070/2022 

Additional docs.  

IA No. 25 & 26/2024 

 

Ayesha Hadi Ali & 8 

Ors.  
Vs  

Rizwana Anjum & 2 

Ors.  

 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 
Ramaswamy 

Meyyappan- R2 

12  Comp App (AT) (CH) 

No. 117/2022  
For Stay  

IA No.1071/2022 

Additional docs  

IA No. 27/2024 

Habeeb Umer Hadi 

Ali & 8 Ors.  
Vs  

Mohammed Abdul 

Raheem Abdul 

Azeem & 2 Ors.  

 
WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 
Ramaswamy 

Meyyappan- R2 

13  Comp App (AT) (CH) 

No. 118/2022  

For Stay  

IA No. 1072/2022 

Additional docs.  
IA No. 28/2024 

 

Huda Baghdadi & 8 

Ors  

Vs  

Fakruddin 

Mohammed & 7 Ors. 
  

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 

Ramaswamy 

Meyyappan- R7 

14  Comp App (AT) (CH) 

No. 119/2022  

For Stay  
IA No. 1073/2022 

Additional docs  

IA No. 29/2024 

Mr Abdul Rahman 

Hadi Ali & 8 Ors.  

Vs  
Mohammed 

Iftekaruddin & 2 Ors.  

 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 

Ramaswamy 
Meyyappan- R2 

15  Comp App (AT) (CH) 

No. 120/2022  

For Stay  
IA No. 1074/2022 

Additional docs  

IA No. 30/2024 

 

Mr. Habeeb Umer 

Hadi Ali & 8 Ors.  

Vs  
Mohd Ziauddin 

Nayyar & 2 Ors.  

 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 

Ramaswamy 
Meyyappan- R2 

16  Comp App (AT) (CH) 

No. 121/2022  
For Stay  

IA No. 1075/2022 

Additional docs  

IA No. 31/2024 

Mr. Habib Abdul 

Razzaq Hadi Ali 
Albaghdadi & 8 Ors. 

Vs  

Waheeduddin Azmi & 

2 Ors.  

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 
Ramaswamy 

Meyyappan- R2 

17  Comp App (AT) (CH) 

No. 122/2022  
For Stay  

IA No. 1076/2022 

Additional docs  

IA No. 32/2024 

Ms Ayesha Hadi Ali & 

8 Ors  
Vs  

Mohammed Abdul 

Azeem & 2 Ors.  

 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 
Ramaswamy 

Meyyappan- R2 



 
 

18  Comp App (AT) (CH) 

No. 123/2022  

For Stay  

IA No.1077/2022 
Additional docs  

IA No. 33/2024 

Habib Abdul Razzaq 

Hadi Ali Albaghdadi 

& 8 Ors.  

Vs  
Mohammed Abdul 

Kareem & 2 Ors. 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1 Mr. 

Ramaswamy 

Meyyappan- R2 

19  Comp App (AT) (CH) 

(Ins) No. 362/2023  

For Urgent Listing  
IA No. 1106/2023 

For Stay  

IA No. 1100 & 

1101/2023  

For Direction 

IA No. 1105/2023 
For Exemption  

IA No. 1103 & 

1104/2023 

Additional docs. 

IA No. 1102/2023 
 

S. Vasudevan, 

Suspended Director 

of M/s. Tuscan 
Consultants and 

Developers Pvt. Ltd.  

Vs 

IDBI Trusteeship 

Services Ltd. & Anr. 

Mr. Chandramouli 

Prabhakar 

Mr. Angad Varma R1  

Mr. Amir Bavani- R2 

 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

20  Comp App (AT) (CH) 

(Ins) No. 451/2023  

For Stay  

IA No. 1406/2023 
For Exemption 

 IA No. 1405/2023 

Mr Anil Kohli 

Resolution 

Professional for Gvk 

Gautami Power 
Limited  

Vs  

Krishna Lubricants 

 

Mr. Abhishek Anand Mr. NP Vijaykumar 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

21  TA (AT) No. 65/2022  
(CA (AT) (Ins) No. 

977/2019) 

Wipro Limited  
Vs  

Navayuga Infotech 

Pvt. Ltd. 

 

Mr. Gaurav Bahl Mr. Yelamanchili 
Shiva Santosh 

Kumar 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

22  Comp App (AT) (CH) 
(Ins) No. 78/2024  

For Stay  

IA No. 227/2024  

For Exemption  

Ravi Raman 
Vs  

R R Info Park Pvt Ltd 

& Anr. 

Mr. Kumar Anurag 
Singh 

Ms. Abitha Banu 
Mr. Surya Teja SS 

Nalla  

 



 
 

IA No. 228/2024 

Leave to file  

IA No. 226/2024 

 

23  TA (AT) No. 
199/2021  

(CA (AT) (Ins) No. 

1017/2019) 

Mr. Sivagnanam G. 
Ilanahai  

Vs  

M/s. Wayne Burt 

Petro Chemical Ltd. 

 

Mr. Lzafeer Ahmad 
BF 

M/s RKP & 
Associates 

24  Comp App (AT) (CH) 
(Ins) No.198/2022 

For Exemption  

IA No. 447 & 

449/2022  

For Additional Docs.  

IA No. 448/2022 
 

Cooperative 
Rabobank U.A  

Vs  

Coffee Day Global 

Limited 

Mr. Dwarakesh 
Prabhakaran 

Mr. A. Murali  
Mr. Anant Merathia 

25  Comp App (AT) (CH) 

(Ins) No. 294/2023  

 

Enforcement 

Directorate, Mumbai 

Zonal Office-I 

Vs  

Dr. KV Srinivas & 3 
Ors. 

Mr. Zoheb Hossain Mr. Anirudh 

Krishnan- R1  

Mr. P Soma Shekar 

Reddy- R2  

Mr. Polkampally 
Pavan Kumar Rao- 

R3  

Mr. Abhishek 

Jenasenan- R4 

 

26  Comp App (AT) (CH) 
(Ins) No. 15/2024  

To Dispense with  

IA No. 55/2024  

For Stay  

IA No. 56/2024 

Additional docs.  
IA No. 301/2024 

 

Y Ramesh, 
Suspended Director, 

Navayuga Infra 

Projects Pvt. Ltd.  

Vs  

MKS Constro-

Venture Pvt. Ltd. 
 

Mr. Sandeep Kumar 
Ambalavanan 

 

27  Comp App (AT) (CH) 

(Ins) No. 49/2024  

For Stay  

IA No. 146/2024 
 

UCO Bank  

Vs  

Omniedge Futures 

Pvt. Ltd. & Anr. 

Mr. Surya Teja Nalla Ms. Janani Shankar- 

R1  

Mr. Vinod Kumar- R2  

28  Comp App (AT) (CH) 

(Ins) No. 54/2024  

For Stay  

IA No. 165/2024  

To dispense with  

IA No. 168/2024  
For Direction  

IA No. 166 & 

167/2024 

 

Mutiara Energy 

Holdings  

Vs  

Radhakrishnan 

Dharmarajan & 2 

Ors. 

Mr. Avinash 

Krishnan Ravi 

Mr. T Ravichandran- 

R1  

Mr. P Giridharan- R2 

R3 

29  Comp App (AT) (CH) 

(Ins) No. 56/2024  
For Stay  

IA No. 174/2024  

To dispense with  

IA No. 175/2024  

Precious Energy 

Holdings  
Vs 

Radhakrishnan 

Dharmarajan & 2 

Ors. 

Mr. Rajkumar 

Jhabakh 

Mr. T Ravichandran- 

R1 
Mr. P Giridharan- R2 

R3 



 
 

For Direction  

IA No.172 & 

173/2024 

 

 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

30  Comp App (AT) (CH) 

(Ins) No. 9/2021  

For Exemption  

IA No. 26/2021  

For Additional Docs.  
IA No. 485/2021  

For Urgent Hearing 

IA No.83/2022  

For Direction   

IA No. 1017/2022   
To implead   

IA No. 966/2023 

Ashok Sachdev  

Vs  

Call Express 

Construction (India) 

Private Limited 

Mr. Alishan Naqvee Mr. Arjun Suresh 

31  Comp App (AT) (CH) 

No. 59/2022  

For Injunction 

IA No. 666/2022, 

292 & 293/2023 
 

Smt Kodali Vijaya 

Rani  

Vs  

Quantum Build Tech 

Ltd. & 8 Ors. 

Mr. K Rajendran Mr. R Arumugam-R1  

Mr. Y 

Suryanarayana-R3, 

R6-R8 

32  Comp. App (AT) (CH) 

(Ins) No.40/2021  

For Condone Delay 

IA.No.91/2021  

For Stay  
IA No. 92/2021  

To implead  

IA No. 591/2023 

Mathew CK & 27 Ors  

Vs  

Shri Kumar Rajan, 

RP Hindustan 

Newsprint Ltd. & 2 
Ors 

Mr. Pranava Charan Mr. PV Vinod- R1 & 

R2  

Mr. Shivshankar R 

Panicker- R3 

33  TA (AT) No. 

137/2021  

(Comp App (AT) (Ins) 
No. 1236/2019) 

 

Shri Jayaprakash 

Narayan Rao N.R  

Vs  
M/s MetroCorp 

Infrastructure Ltd. 

WITH 

Mr. Mithun 

Shashank 

 

34  TA (AT) No. 

138/2021  

(CA (AT) (Ins) 

No.1239/2019) 

Kartik Kalevar & 14 

Ors.  

Vs  

M/s. Metrocorp 
Infrastructure 

Limited 

 

Mr. Mithun 

Shashank 

Mr. Mani Bhadra 

Jain 

35  Comp. App (AT) (CH) 

(Ins) No. 22/2022  

For Stay  
IA No. 45/2022 

Asset Reconstruction 

Company (India) Ltd 

Vs  
The Regional 

Provident Fund 

Commissioner & 2 

Ors. 

 

M/s Shivakumar & 

Suresh 

Mr. PK Panner 

Selvam-R1  

Mr. Gunasekaran, 
Liquidator- R2, R3 



 
 

36  Comp App (AT) (CH) 

(Ins) No. 108/2022  

For Stay  

IA No. 243/2022  
To Dispense with 

IA No. 244/2022 

Leave to file  

IA No. 245/2022 

Telangana State 

Southern Power 

Distribution Co Ltd 

Hyderabad  
Vs  

Mr. T. Sathisan, RP 

of Splendid Metal 

Products Ltd & 2 

Ors. 
WITH 

 

Mr. Adithya Reddy Mr. T Ravichandran- 

R1  

Mr. Sandeep Bajaj-

R2 R3 

37  Comp App (AT) (CH) 

(Ins) No. 127/2022  

Leave to file  

IA No. 299/2022  

For Exemption  
IA No. 298/2022 

Employees Provident 

Fund Organisation 

Vs  

T. Sathisan RP & 2 

Ors 

Mr. MS Viswanathan Mr. T Ravichandran- 

R1  

Mr. Sandeep Bajaj-

R2, R3 

38  Comp App (AT) (CH) 

(Ins) No.153/2022  

For Stay  

IA No.358/2022  

To Dispense  
IA No.359/2022 

Telangana State 

Trade Promotion 

Corporation Ltd  

Vs  

AP Gems & Jewellery 
Park Pvt. Ltd. & 2 

Ors. 

Mr. Abhishek 

Jenasenan 

Mr. Avinash 

Krishnan Ravi- R1  

Mr. T Sai Krishnan-

R2  

Mr. P Soma Shekar 
Reddy- R3 

39  Comp App (AT) (CH) 

No. 56/2022 

Eldorado Avenues 

Pvt. Ltd  

Vs  

Rege Engredea Pvt. 

Ltd. & 3 Ors. 
 

Mr.Y Suryanarayana Mr. Aashish Jain 

Lunia- R1-R3 

40  Comp App (AT) (CH) 

(Ins) No.155/2022  

For Stay  

IA No. 361/2022  

For Interim 
Injunction  

IA No. 362/2022 

 

UCO Bank  

Vs  

G. Ramachandran, 

Liquidator of Sai 

Regency Power 
Corporation Pvt. Ltd. 

Mr. Surya Teja Nalla M/s. J Sagar 

Associates  

Mr. Vinod Kumar 

41  Comp App (AT) (CH) 

(Ins) No. 217/2023  

For Exemption  
IA No.715 & 

716/2023 

 

Nitya Electrocontrols 

Pvt Ltd.  

Vs  
VA Tech WABAG 

Limited 

Mr. Pallav Palit M/s Ramaswamy 

Meyyappan 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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